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NHRC seeks report on
child’s death in Delhi park
S

W

New Delhi (UNI)
The National Human Rights Com-
mission (NHRC) on Thursday issued
notices to the Delhi Chief Secretary,
the Vice-Chairman of the Delhi De-
velopment Authority (DDA), the
Commissioner of the Municipal Cor-
poration of Delhi (MCD) and the
Secretary of the New Delhi Munici-
pal Council (NDMC) following the
reported death of a four-year-old boy
after a part of a machine in an open-
air gym fell on him in a municipality-
run park in West Delhi’s Moti Nagar.

Taking suo motu cognizance of
the inci(h'm. the Commission asked
them to submit a detailed report on
the matter within four weeks.

“The authorities are also expected
to inform whether any compensa-

National Human
Rights Commission

tion has been paid to the aggrieved
family,” the NHRC said in an order.
“The report should also include the sta-
tus of the maintenance and safety audit
of the swings and gym equipment, etc.,
installed in public parks under their ju-
risdiction in Delhi,” it added.
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Child's Tragic Death Spurs NHRC Action on Moti Nagar Park Safety

https://www.devdiscourse.com/article/headlines/3133341-national-seed-congress-2023-
pioneering-resilient-agriculture

The NHRC has launched an investigation following the tragic death of a four-year-old in
West Delhi's Moti Nagar. A machine from an open-air gym reportedly fell on the child,
triggering concerns over park equipment maintenance. Notices have been issued to
relevant authorities for detailed reports.

Devdiscourse News Desk | Updated: 24-10-2024 14:44 |IST | Created: 24-10-2024
14:44 IST

The National Human Rights Commission (NHRC) has intervened after the tragic death
of a four-year-old boy in West Delhi's Moti Nagar. The incident occurred when a piece of
equipment from an open-air gym reportedly fell on the child in a park, raising serious
issues regarding equipment maintenance.

The NHRC noted that if media reports are accurate, they reflect a severe human rights
violation due to alleged negligence by local authorities tasked with upkeeping public
park facilities. This incident highlights potential dangers present in other publicly
managed parks in Delhi.

In response, the Commission has demanded detailed reports from top officials,
including the Chief Secretary of Delhi and heads of the DDA, MCD, and NDMC. These
reports, expected within four weeks, should cover maintenance audits, safety
measures, and any compensation for the victim's family. Police comments and
investigation updates are also sought.
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Concerns over NHRC’s effectiveness in addressing human rights
violations

https://indiatomorrow.net/2024/10/24/concerns-over-nhrcs-effectiveness-in-addressing-
human-rights-violations/

By admin indiatomorrow -October 24, 2024

NEW DELHI: NGO groups — All India Network of NGOs and Individuals working with
National and State Human Rights Institutions (AiINNI) and Asian NGO Network on
National Human Rights Institutions (ANNI) — have criticized India’s National Human
Rights Commission (NHRC) for failing to effectively address human rights violations.
This has been reported by the counterview.net news website.

In a submission to the Global Alliance of National Human Rights Institutions (GANHRI),
the two NGOs noted that NHRC’s accreditation status has not been updated since
2017, misleadingly stating that it has retained its ‘A’ status. This lack of transparency
diminishes civil society’s trust in NHRC.

The report highlighted a decline in NHRC’s functionality, with ongoing vacancies and
only one acting member following the resignation of its chairperson in May 2024. It
accused NHRC of inaction amid serious crimes like rape and custodial violence, and of
being unable to defend civil liberties in the face of new laws restricting freedoms.

Despite offers from civil society to help develop a strategic plan, NHRC has not
responded to systemic violations of rights or implemented recommendations from
GANHRI regarding its organizational structure and engagement with civil society. The
report also criticized the lack of diverse representation within NHRC’s membership and
the influence of police officers in its investigative processes, which compromises
impartiality.

The NHRC'’s current leadership has been questioned, particularly regarding the
appointment process of its secretary general and the overall lack of adherence to the
Paris Principles that require independence from government interference. The report
underscores NHRC’s failure to advocate for human rights, highlighting specific cases of
detained activists and a general neglect of urgent human rights issues.

The report paints a bleak picture of NHRC’s operations, suggesting it is failing to fulfill
its mandate while raising concerns over governmental influence and the need for reform
in addressing human rights violations in India.
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Human Rights Body Takes Action After Boy, 4, Dies At Delhi's Open
Air Gym

https://www.ndtv.com/delhi-news/human-rights-body-takes-action-after-boy-4-dies-at-
delhis-open-air-gym-6863981

The authorities are also expected to inform whether any compensation has been paid to
the aggrieved family.

Delhi NewsAsian News InternationalUpdated: October 24, 2024 5:26 pm IST
New Delhi:

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
media report that a four-year-old boy died after a part of a machine in an open-air gym
fell on him in a municipality-run park in West Delhi's Moti Nagar on 13th October 2024.

Reportedly, the people present on the spot suspected that the nuts and bolts of the
equipment were loose which led to the incident.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of violation of human rights due to alleged negligence by the authorities in
the maintenance of the equipment, installed in the public park.

The incident raises serious concerns about the condition of equipment in other public
parks governed, managed and maintained by the local government bodies in Delhi.

Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi,
Vice-Chairman, Delhi Development Authority (DDA), Commissioner, Municipal
Corporation of Delhi (MCD) and Secretary, New Delhi Municipal Council (NDMC) calling
for a detailed report in the matter within four weeks.

The authorities are also expected to inform whether any compensation has been paid to
the aggrieved family.

The report should also include the status of the maintenance and safety audit of the
swings and gym equipment, etc. installed in the public parks under their jurisdiction in
Delhi.

The Commission has also asked the Commissioner of Police, Delhi to submit his
comments on the subject along with the status of the police investigation being
conducted in the instant case.



LATESTLY, Online, 25.10.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

India News | NHRC Takes Suo Motu Cognizance of Boy's Death in
Open-air Gym in Delhi

https://www.latestly.com/agency-news/india-news-nhrc-takes-suo-motu-cognizance-of-
boys-death-in-open-air-gym-in-delhi-6366519.html

Agency News ANI| Oct 24, 2024 02:56 PM IST

Get latest articles and stories on India at LatestLY. The National Human Rights
Commission (NHRC) has taken suo motu cognizance of a media report that a four-year-
old boy died after a part of a machine in an open-air gym fell on him in a municipality-
run park in West Delhi's Moti Nagar on 13th October 2024.

New Delhi [India], October 24 (ANI): The National Human Rights Commission (NHRC)
has taken suo motu cognizance of a media report that a four-year-old boy died after a
part of a machine in an open-air gym fell on him in a municipality-run park in West
Delhi's Moti Nagar on 13th October 2024.Reportedly, the people present on the spot
suspected that the nuts and bolts of the equipment were loose which led to the incident.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of violation of human rights due to alleged negligence by the authorities in
the maintenance of the equipment, installed in the public park.The incident raises
serious concerns about the condition of equipment in other public parks governed,
managed and maintained by the local government bodies in Delhi.

Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi,
Vice-Chairman, Delhi Development Authority (DDA), Commissioner, Municipal
Corporation of Delhi (MCD) and Secretary, New Delhi Municipal Council (NDMC) calling
for a detailed report in the matter within four weeks.The authorities are also expected to
inform whether any compensation has been paid to the aggrieved family.

The report should also include the status of the maintenance and safety audit of the
swings and gym equipment, etc. installed in the public parks under their jurisdiction in
Delhi.The Commission has also asked the Commissioner of Police, Delhi to submit his
comments on the subject along with the status of the police investigation being
conducted in the instant case. (ANI)
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NHRC issues notice to Delhi government over death of a four-year-old
boy after a part of a machine in an open-air gym fell on him

https://www.thehindu.com/incoming/nhrc-issues-notice-to-delhi-government-over-death-
of-a-four-year-old-boy-after-a-part-of-a-machine-in-an-open-air-gym-fell-on-
him/article68791563.ece

Published - October 25, 2024 12:46 am IST - New Delhi

National Human Rights Commission (NHRC) on Thursday took suo motu cognisance of
the death of a four-year-old boy in west Delhi’s Moti Nagar after a part of a machine in
an open-air gym fell on him in a municipality-run park.

The eyewitnesses of the incident suspect that the nuts and bolts of the equipment were
loose which led to the incident.

Observing that the incident raised a serious issue of violation of human rights due to
alleged negligence by the authorities in the maintenance of the equipment installed in
the public park, the Commission issued notice to the Chief Secretary, Government of
NCT of Delhi, Vice-Chairman, Delhi Development Authority (DDA), Commissioner of the
Municipal Corporation of Delhi (MCD) and the Secretary of the New Delhi Municipal
Council (NDMC), calling for a detailed report in the matter within four weeks.

The authorities are also expected to inform whether any compensation has been paid to
the aggrieved family.

The report should also include the status of the maintenance and the safety audit of the
swings and gym equipment installed in the public parks under their jurisdiction in Delhi.
The NHRC has also asked the Commissioner of Police to submit his comments on the
subject along with the status of the police investigation being conducted in the case.
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NHRC Issues Notices to Delhi Police Commissioner and Chief
Secretary Regarding Rescue of Child Labourers

https://www.newsx.com/india/nhrc-issues-notices-to-delhi-police-commissioner-and-
chief-secretary-regarding-rescue-of-child-labourers/

The National Human Rights Commission (NHRC) on Tuesday took suo motu
cognizance of a media report that 23 child labourers were rescued in the Saraswati
Vihar area of North-West District, Delhi.

By Srishti Mukherjee
July 9, 2024 5:25 pm Asia/KolkatalST, Updated 4 months ago

The National Human Rights Commission (NHRC) on Tuesday took suo motu
cognizance of a media report, carried on July 5, that 23 child labourers were rescued in
the Saraswati Vihar area of North-West District, Delhi.

According to an official release, the children including nine girls and 14 boys were
brought to Delhi from nearby states and were working in various factories.

“The Commission has observed the contents of the news report, if true, raise a serious
issue of violation of the rights of the children. The Child Labour (Prohibition and
Regulation) Act, 1986 as amended in 2016 prohibits the employment of children under
the age of 14 years in any capacity including domestic help,” the release said.

“The Act also makes it a criminal offence to employ a child as a worker/ labourer.
Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi
and the Commissioner of Police, Delhi to submit a detailed report in the matter within
two weeks,” it added.

The Commission also directed the District Magistrate (DM), North West Delhi to submit
a report indicating the action taken as per provisions of the Child Labour (Prohibition
and Regulation) Act, steps taken for their rehabilitation and reunion with their respective
families as well as to continue their education.

“The DM, North West Delhi is also expected to inform regarding legal action taken if any
child labourer was being kept under bondage,” the release said.

Earlier also, the Commission came across such complaints/ news reports alleging
violation of the Labour Laws by the owners of the factories running in various parts of
the National Capital.

Given this, the Commission has also sought to know about the action taken against
such delinquent employers. A survey of the NCT of the Delhi area is required to be
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conducted to know if there are more industrial units where the children are being
engaged as labourers and what action has been taken against them.

(Except for the headline, this story has not been edited by Newsx staff and is published
from a syndicated feed.)
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NHRC seeks report on child s death in Delhi park

https://www.uniindia.com/nhrc-seeks-report-on-child-s-death-in-delhi-
park/india/news/3310910.html

New Delhi, Oct 24 (UNI) The National Human Rights Commission (NHRC) on Thursday
issued notices to the Delhi Chief Secretary, the Vice-Chairman of the Delhi
Development Authority (DDA), the Commissioner of the Municipal Corporation of Delhi
(MCD) and the Secretary of the New Delhi Municipal Council (NDMC) following the
reported death of a four-year-old boy after a part of a machine in an open-air gym fell on
him in a municipality-run park in West Delhi’s Moti Nagar.

Taking suo motu cognizance of the incident, the Commission asked them to submit a
detailed report on the matter within four weeks."The authorities are also expected to
inform whether any compensation has been paid to the aggrieved family," the NHRC
said in an order.

"The report should also include the status of the maintenance and safety audit of the
swings and gym equipment, etc., installed in public parks under their jurisdiction in
Delhi," it added.The Commission has also asked the Delhi Police Commissioner to
submit comments on the subject along with the status of the police investigation into the
case.

The incident took place on October 13. Reportedly, people present at the scene
suspected that the nuts and bolts of the equipment were loose, which led to the
incident.

The Commission observed that if the contents of the media report are true, they raise a
serious issue of human rights violations due to alleged negligence by the authorities in
maintaining the equipment installed in the public park.The incident raises serious
concerns about the condition of equipment in other public parks governed, managed,
and maintained by local government bodies in Delhi, the NHRC said.
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NHRC takes note of death of minor boy in Delhi

https://www.thestatesman.com/india/nhrc-takes-note-of-death-of-minor-boy-in-delhi-
1503357340.html

The rights body issued the notices taking suo motu cognizance of a media report on the
incident and sought a detailed report in the matter within four weeks.

Statesman News Service | New Delhi | October 24, 2024 7:53 pm

The National Human Rights Commission (NHRC) on Thursday issued notices to Delhi
Chief Secretary, Vice-Chairman of DDA, Commissioner of MCD and Secretary of
NDMC over the death of a four-year-old boy after a part of a machine in an open-air
gym fell on him in a municipality-run park in West Delhi’s Moti Nagar recently.

The rights body issued the notices taking suo motu cognizance of a media report on the
incident and sought a detailed report in the matter within four weeks.

The NHRC said the report should also include the status of the maintenance and safety
audit of the swings and gym equipment, etc installed in the public parks under their
jurisdiction in the national capital.

The rights body has observed that the contents of the media report, if true, raise a
serious issue of violation of human rights due to alleged negligence by the authorities in
the maintenance of the equipment installed in the public park.

The NHRC said the incident raises serious concerns about the condition of equipment
in other public parks governed, managed and maintained by the local government
bodies in Delhi.

The rights body has also asked the Delhi Police Commissioner to submit his comments
on the subject along with the status of the police investigation being conducted in the
instant case.
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NHRC A fewil & #idt 7R & TR fA gRT Senfed e § 9R aifg 9=
&1 BIUd Hd P AT DT W9d: I3 fordr

https://insamachar.com/nhrc-takes-suo-motu-cognizance-of-alleged-death-of-a-four-year-old-

child-in-a-municipal-park-in-delhis-moti-nagar/

Editor Posted on24 3{d¢dX 2024

IS AHATIBR 3N (NHRC) 7 13 3(aCeR, 2024 PI GiEHT el & Hidl TR # TR A
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NHRC A faceit & 3Nu=1-uaR for & dg &1 | &1 Tad: |31 feran

https://jantaserishta.com/delhi-ncr/nhrc-takes-suo-motu-cognizance-of-boys-death-at-

open-air-gym-in-delhi-3603611

24 Oct 2024 3:01 PM
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Rights panel takes cognisance of 4-year-old's death in open-air gym
in Delhi

https://www.tribuneindia.com/news/delhi/nhrc-takes-cognisance-of-4-year-olds-death-in-
open-air-gym-in-delhi

Asks authorities to submit detailed report within four weeks

New Delhi, Updated At : 03:09 PM Oct 24, 2024 IST

The National Human Rights Commission (NHRC) has taken suo motu cognisance of a
media report that a four-year-old boy died after a part of a machine in an open-air gym
fell on him in a municipality-run park in West Delhi's Moti Nagar on October 13.

People present on the spot reportedly suspected that the nuts and bolts of the
equipment were loose, which led to the incident.

The commission observed that the contents of the media report, if true, raised a serious
issue of violation of rights due to the alleged negligence by the authorities in the
maintenance of the equipment installed in the public park.

The incident raises serious concerns about the condition of equipment in other public
parks governed, managed and maintained by the local government bodies in Delhi.

Accordingly, it has issued notices to the Chief Secretary, Government of NCT of Delhi;
Vice-Chairman, Delhi Development Authority (DDA); Commissioner, Municipal
Corporation of Delhi (MCD); and Secretary, New Delhi Municipal Council (NDMC),
calling for a detailed report in the matter within four weeks.

The authorities are also expected to inform whether any compensation has been paid to
the aggrieved family. The report should also include the status of the maintenance and
safety audit of the swings and gym equipment, etc., installed in the parks under their
jurisdiction in Delhi.

The commission has also asked the Commissioner of Police to submit his comments on
the subject along with the status of the police investigation being conducted in the case.
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%EQ0%A4%97 % EQ%A4%BF %E0%A4%B0/

Site Admin | 3ICSR 24, 2024 7:13 3{WRTG | NHRC
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IR afT T=2 BT Hg I AW W BT AHAIRIGR SHRIT-TTd SRt = T R 3 |
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https://hi.investing.com/news/general-news/article-322389
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TS faeel, 24 SR (STSUTTY) | AP AFANUPR TINT (TATSMRH) 7 faeedl H IR
ulg Ue o= 1 Jg & T BT U T 51 o i g 36 Ao 13 S(agaR ol afge
faceht & At TR & g8 | T8l TR A gRT Haferd ureh & U SiuH-TER o & 7= &
T foe A ¥ o3 31 g g3 2| TP AHaTaR SR & garfae 39+ difsar Rad
&1 Wa: I forn 81 ama &t 1iRar &1 gud gu faeh & g 9fud ok R A &
HIHR P AT IR fHar g |

ST AHATRISR SHIART & GTfes e Rie TR IURIT ATl A UTeh § T JUHRUT & e-
diee S 8 & HRUT g1 8 Pt 3MTRIHT ogad Bt 2t | et = uran § {3 wifsar Raid afe
TG g, Al del-d Teh H RATUT ITHUN D1 c@HTd H ISR GRT S ATIRATG! &
HRUI AHAIRIERI & Ieae &1 98 U 1R fawa g

3TN BT g1 g fob T8 gl focah & R TR} el gRT 2nfid, uefid ik I@R@d
U oM ara 3= rduie Ureh! & IUHON &) fRufd & aR B TR i der St 2|

3TN A THICT feeefl TRBR & G Fierd, feeed! fahra Ui o (S1$1u) & Jureas, feexdt
TR A (S & mgad 3R 9fa, 75 faeeh R UTfee! uikye (TS eHe) & iy
O forar g 1 37 9 § IR e & Hiar ame § faxgd Ruid @i 8 g

STt ¥ tifed uRaR &I garas ¢ deeft IRt oft Tl 72 81 Ruid & st 9
facet & 3% SBR &7 & Sfavid o aTc Adui-idb Ureh! § ol S[ell 3R ford Suamron
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AT A feeh gferd smged d 39 fawg W sut fewult &= o A1y 81 59 A d | &1 &1 38!
gfery offa @1 fUfT +ff 9 &1 H8T1 31 ST9 Ugd AT A faeett 7 9ra & fiRA 3 g1 <&t il
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feeeht & SreiqR S # Uo ol A1 § R ¥ uia aufa oo s=d &1 7id g1 71 41 g
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https://hindi.indiatomorrow.net/2024/10/24/concerns-over-nhrcs-effectiveness-in-
addressing-human-rights-violations/
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7 falt | Tohei g - 3ifel Sfear Aeads 3ifh Tl TS Sfefagany (ainni) 3R TR
TSNS Hedm 3 ARMA TIHT V3 STICIRIN (ANNI) & 1Y HTH H- drel Afgad! -
AFATYSRI & I DI THTET & J Faifdd I | fawd | & o WRa & a9
AHARGR SN (NHRC) BT AT B 8. 39 §1d B AHBR! counterview.net gl
ECRIECE NS

BTciifp, AP HAAMIBR AT - 39 KU 1 @MiveT Bd gU “Mfgd Tl & BRI NHRC
DI =T S9N ST &t 91d Fel 8, 3R 39 g1 B oI § X DI URAST & HH B BT

e A 3% A=A U ASCH SHICYRN (GANHRI) &1 QU Th Udrd & gl
TSNS A BT 8 {6 NHRC Pt AT U &1 2017 ¥ 3uSe 78t fovan mar 8. uReRfar &t ug
HH NHRC & ANTR® THS & fayT B HH B 7

fYae & NHRC Bt HeHar & RTae TR U1 ST 7141 8, forad 18 2024 H 3% 3e08 &
S & g1e I Rfcaar SRt § 3R Pad Th HRIdEd I 8. 94 NHRC TR TP R 3R
fevrra & i S iR eraRrelt & ofta fAfspaar stk Taddr o ufasfid o ard ¢ ST
& I ARG WdFdT B & B H gAY I BT 3RIT T 8.

T UMD Ao f[abRid B4 H Hag $HRA & T ARRS FHIS & Udrdl & STa9g,
NHRC 7 PRI & IR Ity BT SaTd gl feaT § T 3T TSTHD AT 3R
AT GHTST & 1Y JSTd b dR T GANHRI D1 RIBTIRRI o1 ar] T8l fra .

Ui & NHRC @ Tewdr & iR ufaffta @ &t o Ot g uftearett # gfem
IBINGY & UHTg B+t STl B 178 8, Sl Fsgerar T THehdr T &,

=9 YOI & NHRC & TdHM Add TR IaTd I31E 77T 8, faRIy =0 & 59 AgNifad &1 fgfad
ufgpar 3R IR Rigidl & urae &1 & & TR, fS9d il WRER §598Y T Wdzrar &
IS Bl 8.
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T Fg! 31w IR FHRAT ], YA 81 I HIs WY Ufaishar 7 e g). SRt AFdaTI®R &b
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T B, 3R S7eb oY Ueb bz foig iUt febarn g7
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https://royalbulletin.in/nhrc-seeks-report-from-police-administration-in-case-of-alleged-
death-of-four-year-old-child-in-moti-nagar/243960

https://www.hindusthansamachar.in/Encyc/2024/10/24/NHRC-sought-a-report-from-the-
police-administratio.php
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R R IR Iwg & Hiar Ae § faxgd o aift g1 39 Ty i gfera smged 9 gfed
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TUTSRAT 7 13 3ageR DI Uiy oo & At R & TR W gR1 Sanfed ore § U
TA-TER form o O3 &1 T 381 fiRA 9 IR 9 9= &1 g ad § U Hifear Raie
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3ITANT & Hdrfae, gfe Hfsar Kuié T § df Qrase Ui # R SUSHRON &I cauTd |
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https://jantaserishta.com/local/jammu-and-kashmir/delegation-of-displaced-kashmiri-
hindus-meets-nhrc-chairman-3604407
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